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1 Jasoda Gulliya UFC-01 2,70,424.00                2,70,424.00 Unsecured Financial Debt            -              -   No 100.00%                    -                          -                    -                      -   
2 Bonanza Infratec 

Private Limited
UFC-02 54,62,062.00            54,62,062.00 Unsecured Financial Debt            -              -   Yes 0.00%                    -                          -                    -                      -   

Total       57,32,486.00       57,32,486.00 0 0 0 100.00% 0 0 0 0

Name of the corporate debtor: I-Dzire Hospitality Private Limited
Date of commencement of Liquidation Process: 05-12-2023 (order received by Liquidator on 29.12.2023)

List of stakeholders updated upto: 13-03-2024
List of Unsecured Financial Creditors

Note:The creditors have not submitted or updated their claims in the liquidation process till the last date for submission of claim. Hence, in accordance with sub regulation 2(c) of regulation 12 of Insolvency and Bankruptcy Board of India 
(Liquidation) Regulations, 2016, the liquidator has admitted the claim which has been submitted by the creditors and duly collated by the IRP/RP during the CIR Process under the Insolvency and Bankruptcy Board of India (Insolvency 
Resolution Process for Corporate Persons) Regulations, 2016,  as deemed submitted by the creditors. 
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